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K 'k has Aalso been the objective of ‘the Dtugs
: (Pncec Control) Order, 1970, to raiionalise
drug prices. 'As a consequence while the
prices of sulpha drugs have come down in
some cases they have also gome up in
- others on account of increased cost of raw
materials primarily due to import substitu-
tion.

Housing Facilities in the Capital for
Homeless Persons

844. SHRI JYOTIRMOY BOSU :
SHRI RAMAVATAR SHASTRI :

Will the MINISTER OF WORKS AND
HOUSING (NIRMAN AUR AWAS
MANTRI) be pleased to state :

(a) whether during the last three years,
the number of homeless persons in Delhi
increased 300 percent iz, from 6,586 to
20,997 ;

(b) whether at least thrce graduates,
two in Scicnce and one in Arts, are among
the many who, at the moment, live on pave-
ments of the nation’s capital ;

(c) the number of homeless persons in
the capitals of each State during the Jast
threc years and as per latest census ; and

(d) the steps, if any, being taken to
" tackle the problem of acute and growing
shortage in housing facilities ?

. THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(NIRMAN AUR AWAS MANTRALAYA
MEN RAJYA MANTRI) (SHR! I. K.
GUJIRAL) : (a) It is estimated that number
. of homeless persons in Delhi increased
“from 6,586 in 1961 to about 20,997 in 1971
--cepsus, This represents an mcrease of about
219%.

: (b) Yes, Sir, this fact was revealed
_durmg the 1971 census in Delhi. :

{€) The information is not readily avail-
ahln ‘as * the " processing - of data -collected
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ing the 1971 Census w:ll take qulte some
! P - . are enmlcd to scparntion allowanqc.
(&) The, -wmxmg Group on Huusmu': : ol
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the beginning of the Plan, the shortage of

urban housing . in the -country to be about .. .

119 lakh units, Even at a modest cost of:
Rs. 10,000 per house, the investment
required to wipe out the housmg shortage of .
this exteat would be of the order’ nf« :
Rs. 12,000 crores.

The Fourth Five Year Plan includes a -
provision of Rs, 241.87 crores under Hous-
ing and Urban Development., Out of . this
approximately Rs. 193 crores is for housms

schemes in the States and Union Territories..

Recently a Housing and Urban Development

‘Finance Corporation has also been establish~
company with an . .

ed as a Government
authorised capital of Rs. 10 crores to be
provided by the Government out of which
a sum of Rs, 2 crores was provided during
1970-71 and another sum of Rs, 2 crores is
proposed to be provided during 1971-72,
The Corporation js expected to build up
a revolving fund of Rs, 200 crores over the

next few years for financing projects of e

housing and urban development,

Kceeping in view the limiled resources '
available for housing during the 4th Plan
period, it will take quite some time  before
any appreciable improvement in housing -
conditions in the couatry could be expected.

Separation Allowance for Air Force
Personne)

845. SHRI JYOTIRMOY BOSU : Will - -
the MINISTER OF DEFENCE (RAKSHA
MANTRI) be pleased to state :

(2) whether Air Force officers while:
serving
allowed, are paid Separation Allomn@e-
every month ; L

(® if %0, ‘whether similar facilities afe ..’
available for other ranks also ; and !

(c) if not, lhe reasons therefor '2

THE MINISTER oF DBFBM‘:E:

- (RAKSHA MANTRIY (SHRI IAGHWAN~
‘RAM) ;

(8) Yes, Sir." Marzied oﬂ’itm‘l

in field where families  are not: -





